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5 (18.8.94 Petitioner's counsel Shri J. i fﬁqu4v&1 v P

Sengupta agrees with the respondent's
counsel Shri Ashok Mishra that the
relief claimed in the petition has been |
granted to the petitioner by cancelling

his transfer to Baliapal and that the

application is not pressed. The same is|

dismissed @s not pressed.
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